Office “of the Municipal Councilors of Baduria
NORTH 24 PARGANAS. ,
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Shri Ram Prasad Biswas
Executive Officer
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Government of West Bengal
Office of the Additional District Magistrate
W &-
District Land & Land Reforms Officer
North 24 Parganas at Barasat 3" Floor, Admmlstra‘ave Building, Kolkata 700124 ,
Phone (033) 2584 6301 T Mall dliro. n24pgs@gma|[ com f '

Memo no. : L-14011(11)/757/2012-DL&IRO/168600 .. . Dated: . 20/01/2019 .

To : " ‘

The Land Reforms Commissioner and PrlnCIpaI Secretary to the Government of West Bengal
Land and Land Reforms and Refugee Rehef and Rehabllltahon Department :
Nabanna, Howrah - 711102

Sub:- Lnter-Departmental Transfer of 10.77 acres of land over dlfferent Plots -~ -
. at Mouza- Charganpur, J.L No.111- under P.S.- Baduria in favour of the
'UD&MA Department, Govt. ofW B. for Settmg up of Dumpmg Ground by
Baduria Municipality. :

Ref:-  UD&MA Deptt’s memo no.29-MA/O/C-6/IL-3/2018, Dtd.16/1/2q13

Sir,

In connection with the subJect referred above the B.L & L.R.O. Badurla has initiated a proposal for
Inter-Cepartmental Transfer 10.77 acres of land over different: Plots at Mouza- Charganpur, J.L No.111
under P.S.- Baduria in favour of the Urban Develcpment & Nunicipal Affairs Department Govt. of W.B.
for the aforesaid purpose. The land scheduled is annexed in separate sheet. .

' This land is recorded in favour of the Collector North 24 Parganas in LR-Khatian no.01 and free from
all encumbrances. ‘

UD & MA Deptt. has issued Requ1smon Letter vide memo under reference, .

In the above context the undersigned is forwarding the case records to your kind end with .
recommendation of IDT in favour of the Urban Development & Municipal Affairs Department, Govt. of
W.B., for.your kind perusal and necessary approval.- .

‘Thanking you,

Enclosure: Case record ( * Sheets)

L&LRO
North 24 Parganas at Barasat
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Copyfcrwardedto - e e . o B o ;

1) The Principal Secretary to the Govt ofW B Urban Develop'me'nt & Municipal Affairs Department,
Nagarayan, DF-8, Sector-l, Salt Lake, Kolkata -700064 for favour of his kind information. ‘

2} The D:rector of Land Records & Surveys & Joint Land Reforms Commlsslcner, W.B., 35, Gopa!nagar '
Road, Kolkata-700027 for favour of his kind mformatlon L &

. 3) TheCA to the DIStI’ICt Maglstrate North 24 Parganas

 ADMB&D.L&LRO
arganas at Barasat

) PaéerZ/Z .



